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(b) if so, the reasons th~refor 
and the rem .4ia1 ~u.r.:~ taken ? 

THE DEPUTY MINISTER IN 
THE MINISTRY OF AGRICUL-
TURE AND RURAL RECONS-
TRUanON (KUMARI KAMLA 
KUMAR!) : (a) and (1}). The 

, Items Units 

I. Foodgrains production Million 
Tonnes 

2. Area under High 
Yielding Varieties 
Programme. 

3. Irrigated area 

Million 
Hectares 

Million 
Hectares 

4. Fertilisers consumption Lakh 
Tonnes 

Resettlement of Scheduled 
Caste and Landless persons by 

DDA 

3151. SHRI CHINT AM ANI 
P ANIGRAHI: Will the Minister of 
WORKS AND HOUSING be 
pI eased to s ta te : 

(a) whether D.D.A. has formu-
lated a housing programme for the 
resettlement of Scheduled Caste 
and landless persons in Urban villages 
of Delhi; and 

(b) if so, the- details thereof? 

THE MINISTER OF PARLIA-
MENT AR Y AFFAIRS AND 
WORKS AND HOUSING (SHRI 
BHISHMA NARAIN SINGH) : 
(a) and (b). The DDA has prepared 
a scheme to resettle the Scheduled 
Castes/Landless agricultural labour-
ers who were workers on agricultural 
fields belonging to others in areas 
acquired Ul}der the Scheme of 
Large Scale Acquisition, Develop-
ment and Disposal of Land in Delhi. 

production of goodgrain.1; has been 
incr~ing with ~nc~e' in area 
~nder high yielding .variet;ies pro-
gram,me, coupled with increase in 
area under jn-igatjon and increase 
in consumption of fertilisers except 
during 1979-80 which was a drought 
year. This is evident from the 
figures given below :-

1977-78 1978-79 1979-80 1980-81 
(estimated) 

131 .90 108.85 133.00 

38 .93 41. 10 38,38 45. 20 

49.50 51 .60 53. 80 55. 60 

42 .90 52 .55 55. 16 

Setting up of Sugar Mills in 
Private Sectors 

3 152 • SHRI CHITTA BASU: 
Will the Minister of AGRICUL .. 
TURE be pleased to refer to the 
reply given to Unstarred Question 
No. 976 on 23 February, 1981 
regarding increase of Sugar produc .. 
tion and state: 

(a) whether any ' proposal has 
been received from the Private 
Sector; 

(b) if so, details thereof (State-
wise); and 

(c) at what stage the proposals 
rest now? 

THE DEPUTY MINISTER. IN 
THE MINISTRY OF AGRICUL-
TURE AND RURAL RECO -
STRUCTION (KUMARI KAMLA 
KUMAR!): (a) Since the issue of 
guidelines by the Government in 
July 1980 regarding the policy of 
grantin licences for the establish-
ment of new sugar fact rie durin 




